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51 -6/Ferm P-6 

fRa H 83/ See Rule-83 

S.No. oi 
Khatoni 

(1) 

Name of the Khateda with 

Parents a nd Addre ss 

(2) 

gi/Khatoni 

Date of Com Khasia No. 
mancement of each 

of Bhoomi Khata 

dari night 

(3) (4) 

12 

23 

23 

Arca of each 
Khasra No.in 

Bhigael Acres 

(5) 

Land IRevenue 

OR Rent 

(6) 

50 

Village 1990/2 

Narne Designation of the Authority For ordeDing 

Change No.& Date of the order 

Cro Year Crop Year Crop 

District 

(8) 

Year Crop Crop Year 

(9) (10) 

Year 

Remarks 

(11) 
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